3951 Written Answers

Tae MINISTER oF
(SHRT MANUBHAI SHAH): (a) to (c)
No, Sir. No import licence or Z.C.P.
bhas been issued nor any foreign ex-

change released for this purpcse to
:any Ministers.
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+[PRIvATE CANTEENS ON RAIrLway
StaTIONS

770. SErrMaTT SARLA BHADAU-
RIA: Will the Minister of Ran.wAvs
be pleased to state the names of sta-
tions on each Railway, where private
canteens are being run and the rea-
sons therefor?]
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+[Tue MINISTER oF STATE 1IN THE
“MINISTRY oF RAILWAYS (SHRI

[1 OCT. 1964 ]

|

to Questions 3952

Ram SusHag SiNcH): Apparently, the
member has in mind catering or vend-
ing establishments provided at railway
stations and managed by contractors.
Compilation of the information desir-
ed will involve considerable labour and
time which will not be commensurate
with the results likely to be achieved.

Excepting 94 stations at which
arrangements for the sale of edibles
are made departmentally, at other
stations, about 2,400 in number, the
arrangements are through contractors.
it is not the intention to introduce
departmental catering at all stations
but to improve the quality of food
and standard of service in all cater-
ing establishments run both depart-

mentally as awell as through contrac-
tors.]

TRANSFERS OF PARCEL CLERKS OF DELHY
Rarmway STATION

771, Surt JAGAT NARAIN: Wil
the Minister of RamLways be pleased
to state:

(a) the names of the parcel clerks
of Delhi railway station whose trans-
fers were ordered vide Railway Ad-

ministration letter dated the 18th
June, 1964,
(b) whether it is a fact that all

these clerks hag stayed long enough
at Delhi Station and some of them
nad been warned or punished on
complaints of corruption; and

(¢) whether. it is a fact that the
transfers of these people have since
been cancelled? ()

THE MINISTER or STATE v THR

MINISTRY or RAILWAYS (SHrt
Ram SuBHAG SINGH) : (a)
Shri Jugal Kishore (ii) Shri Bal-.

krishan (iii) Shri Shori Lal Bali (iv)
Shri Shanti Prakash;

(b) Their period of stay at Delhi
Railway Station before transfer
orders ranged from 2 to 14  years.
None of them has been warned or
punished on complaints of corruption.

(¢) No.

+[ 1 English translation.



